FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

IRAA CLOTHING PRIVATE LIMITED
OPERATING IN MANUFACUTRING OF DENIM WEAR AT MUMBAI

{(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

ik RELEVANT PARTICULARS
1. | Name of the corporate debtor along IRAA Clothing Private Limited
with PAN/ CIN/ LLP AAJCS2299D
U17120MH2005PTC 155066
2. | Address of the registered office Plot No. B-7/3, Near Camlin Naka,

M.1.D C, Tarapur, Boisar, Palghar, Thane,
Maharashtra, India, 401506

3. | URL of website http:ffiraaclothing.com/
4 | Details of place where majority of Plot No. B-7/3, Near Camlin Naka,
fixed assets are located M.1.D.C, Tarapur, Boisar, Palghar, Thane,
Maharashira, India, 401506.
5 | Installed capacity of main 2000 pieces of denim garments per day
products/ services which includes cutling, stitching, and
packaging of products.

4000 pieces! day washing capacity.
Currently the company is operational
under job work.

6. | Quantity and value of main products/ Revenue from operations was INR
services sold in last financial year 31.49.41,000 as on 31% March 2022.
7. | Number of employees/ workmen Currently there are no employeesiworkmen

8. | Further details including last available financial | Mail to iraaclothing.cirp@gmail.com
statements (with schedules) of two years lists
of creditors, relevant dates for subsequent
events of the process are available at:

9. | Eligibility for resolution applicants under http:flssarvi.comirunning-cases.php
seclion 25(2)(h) of the Code is available at:

10.| Last date for receipt of expression of interest | 09/11/2023

11.| Date of issue of the provisional list of 19/11/2023
prospective resolution applicants

12 | Last date for submission of objections 241112023
to provisional list

13.| Date of issue of final list of 04/1212023

Prospective Resolution Applicants

14.| Date of issue of Information Memorandum, 09/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants.

15.] Last date for submission of resolution plans | 08/01/2024
16.| Process email id to submit EQI Mail to iraaclothing.cirp@gmail.com

Note: The information mentioned herein is based on the current information available with the
Resolution Professional as of now. Any additional information received by the Resolution
Professional will be updated from time-to-time to persons making request for the same through
emaifon the EmaillD mentioned against Sr. No. 8 Sdi-
Mr. Prashant Jain

Resolution Professional of IRAA Clothing Private Limited

Regd. No. IBBI/IPA-001/IP-P01368/2018-2019/12131)

Regd. Add: A501, Shanti Heights, Plot No. 23,9, B/10, Sector 11,

! Koparkharine, Thane, Navi Mumbai, Maharashtra- 400 709

Date: 25" October, 2023 Correspondence Address: B610, BSEL Tech Park, Sector 304,
Place: Navi Mumbai Opposite Vashi Railway Station, Vashi, Navi Mumbai - 400703

Size: 8wx 15h cm

21st Oct 2023
For 25th Oct 2023
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GRAND CEREMONY IN JANUARY

RSS chief calls for
events around Ram
iIdol's Ayodhya entry

In run-up to 2024,
cautions against
‘destructive cultural
Marxists, wokes’

VIKAS PATHAK
New Delhi, October 24

IN HIS LAST Vijayadashami
address before the 2024 Lok
Sabha elections, Rashtriya
Swayamsevak Sangh
Sarsanghchalak Mohan Bhag-
wat Tuesday called for pro-
grammesacross the countryon
January 22 when the idol of
Ram Lallawillbe consecratedin
the sanctum sanctorum of the
temple in Ayodhya.

Speaking at the annual RSS
eventin Nagpurwhere the chief
guest this timewas singer-com-
poser Shankar Mahadevan,
Bhagwat said, “Our Lord Ram,
whose picturealsoadorned our
Constitution,will enter his tem-
ple in Ayodhya on January 22.
We won’t be able to attend the
ceremony because of security
reasons. We will go some other
time. But in our temples every-
where, we can build an atmos-
phere of religiosityand oneness
in the whole nation. We can do
this by organising small pro-
grammes.”

Cautioning RSS volunteers
that elections were approach-
ing and debates would now get
polarised, he said, “Keep a cool
mind. Never get provoked. Vot-
ers have by now seen everyone.
They will choose the available
best.Everyone should cast their
vote. Have a feeling of oneness
towards the entire country.”

He cautioned against “some
people both abroad and in the
country” who did not want
India to move forward.

“These destructive, all-

devouring forces call them-

,
=0

RSS Sarsanghchalak Mohan Bhagwat addresses the Sangh's
Vijayadashami gathering in Nagpur on Tuesday PTI

selves cultural Marxists or
Woke, or the awakened ones.
But they have forgotten Marx
since the 1920s. They are
opposed to all orderliness and
morality, beneficence, culture,
dignity and restraint in the
world. In order for a handful of
people to have complete control
over the entire human race,
they reward, promote and
spread anarchy and indiscre-
tion. Their modus operandi
involve taking control of the
media and academia, and
plunging education, culture,
politicsand social environment
into confusion, chaos,and cor-
ruption. Such an environment
enablesthe creation of avicious
cycle of fear, confusion and
hatred”

He said if society gets
divided,thework of these aasuri
(demonic) forces becomes easy.

Bhagwat also cautioned
against‘divisiveness’of caste or
community. “People do not get
a house on rent in ‘another’
locality,” he said, urging
Swayamsevals to read Babasa-
heb Ambedkar’s last two
speeches in the Constituent
Assemblyjustliketheyread RSS
founder KB Hedgewar.

He also raised the issue of

Manipur, suggesting that the
government had done its best
to bring about peace, and that
‘outside forces’were meddling
inthe state.

He mentioned the govern-
ment’s efforts to contain the sit-
uation there,including through
visits of Union ministers.“Why
are the Meiteis and Kukis, who
have lived together for so long,
insomuch conflict?...itisabor-
derregion.Who gains from this?
Were there any outside forces?
There is a strong government.
The (Union) Home Ministervis-
ited the state. Yet, whenever
things calm down, some
tragedy happens... Who are
these people? Itisbeing fuelled,’
he said.

Bhagwat made specific
mention of manyhistorical fig-
ures from all parts of India and
theircontribution,and empha-
sised theneed tointernalise the
country’s “timeless values”,
focus on efforts for unity and
“avoid commentary”.

“The basis of our unity over
millennia is our all-inclusive
culture, with no sense of the
other...Truth, compassion, dili-
gent effort and purity are our
culture. This was the culture of
Akhand Bharat,”he said.

Satin Housing Finance Limited

CIN:UG5929DL201TPLC316143 Corp. Office: Plot No. 492, 2nd Floor, B Wing, Udyog Vihar, Phase - [l

Gurugram, Haryana 1220186, Regd Office: 5th Floor, Kundan Bhawan, Azadpur Commercial Complex,
Azadpur, New Delhi-110033 Email |d: compliance@satinhousingfinance.com | Ph.: 0124-4346200

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED SEPTEMBER 30, 2023
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Can India be bold enough and pick
Mohammed Shami over Shardul?

RAHUL PANDEY
Dharamsala,
October 24

g

.

IT WAS ONE of the loudest

popsin Dharamsala on Sunday.
Mohammed Shami held the
ball for the first time at this
Cricket World Cup, scampered
in from over the stumps, and
then let go of alength ball with
that picture perfect seam bolt
upright.Itwould come into Will
Young,who dragged it onto his
stumps and pop. 10 Indian
shirts converged in jubilation
towards the middle of the 22-
yard stripat the HPCA Stadium
while one just raised his finger
up. For Shami, who was
benched for the previous four
India games in the tourna-
ment,businesslooked as usual.
It raised a pertinent question.
Where was he all this time?
Whydidn’t the Indian manage-
ment look at him as a first
choice bowler from the very
first game of the World Cup?

Shardul Thakur has been
entrusted in place of the most-
experienced newballbowlerin
India’s World Cup squad toadd
an extra batting option. While
his batting prowessisyet tobe
put under test at the marquee
event, it’s the medium pacer’s
returns with the ball that have
been a bigger concern.“In the
games that he played, we saw
him as someone who certainly
has a happy knack of taking
wickets and then bowling
those middle overs for us,” the
head coach Rahul Dravid
would say. That knack is yet to
be seen with only two wickets
from the 17 overs off his three
outings at this World Cup.The
economy rate has subse-
quently gone up from 5.16 to
6.00t0 6.55.

With Shami’swall-breaking
return,India find themselvesat
a crossroads. Do they persist
with their talismanic seameror
optfortheironly seambowling
all-rounder in the absence of
Hardik Pandya, who is cur-
rentlyrecovering fromanankle
injury.Cutdown on therunsor

prioritize scoring them? With
just a single outing at this
World Cup, Shami makes a
strong case for the former.
Ironically, it's the absence of
Pandya that made India shelve
the only seamingallrounderin
Shardul and go for Shami. It
would make sense if it had hap-
pened the other way. Pandya’s
absence made them swap out
Shami for Shardul to boost the
batting, but their thought
process has been different.
Against New Zealand,
Shami arrived for his first spell
following a four-over burst

Indian pacer Mohammed Shami

from Jasprit Bumrah,tobowlin
tandem with Mohammed Siraj.
Together, the troika gave as few
as 34 runs in the batting pow-
erplay - third lowest at this
World Cup. The reason behind
it? Persistently pitching the ball
in the 6-8m mark ahead of the
stumps - 85% throughout the
first 10 overs. Shami himself,
landed 17 off his 24 deliveries
inthe good length region.This,
on an atypical Dharamsala
pitch without the grass cover-
ing and the characteristic
nippy conditions.

“I bowled a good line and

Quarter ended | Quarter ended| Previous year
Seplember 30, | September 30, endead
2023 2022 March 31, 2023
Unaudited Unaudited Audited
1 | Total Income from Operations 223184 1,336.87 &,087 11
2 | Met Profit for the period (before Tax, and Excepbonal lfems) 256,449 5469 a4 18
3 | Mal Profit for tha pericd before lax (after Exceplional [bams) 2349 54.64 7418 o
4 | Mat Proft for the period aftar tax (after Exceptional ilems) 18654 51.04 507 36 C A N A R A RO B = Co
5 | "Tatal Comgrehensive Income for the pesiod
[Compriging Proft for the pericd (afler 1ax) and Other Comprehensive Income
{aftar tax)]" 574 57 4740 43870
6 | Paeid up Equity Share Capsal 12,151.69 10,67 000 11,340,400
T | Resenes (exchidng Revalvation Resene) 1,002,849 2EA0 gab .26 U c;anara.RUhECU MUtual Fund
"8 | Securilies Premium Account 434821 132985 265890 _ Im.res.tl.'ner.n. Manager : Canara Robeco Asset |"~"|71r'-a.qern.ent Co. Ltd:. .
g | Matwarh 17.502.79 12 7235 13.773.38 Construction Hr:-usfe, -:1’th Floor, 5, J'W'aln:hand Hirachand Marg, H_a;la.rd Eztate, r'."ltjm‘.:ue:: 400 F]-[]'I.
10| Paid up Debt Cagital | Qutsiandng Dabi 36 E25.0 23 003,19 33.028.20 Tel.: 6658 5000 Fax: 6658 5012/13 www.canararobeco.com CIN No,: U659930MH1993PLCOTI003
1| Oulslandng Redeemable Preference Shares . il Mil NIl NOTICE NO. 27
12| Dabt Equiy Ratio | 2.04 1.96 2 27
13| Ezmings Per Share (of Re. 10i- aach) {far continuing and discontirued aparesions) - [_J’_éjri__i_[atif_-ﬂ ﬂf Dividend/Income Distribution cum EEF!HBF Withdrawal ("IDCW") in Canara Robeco Mmua_l
*(EPS far the Three menths not annualised) 1 e Fund Schemes
A A f LE3) Notice is hereby given that the Board of Trustees of Canara Robeco Mutual Fund has declared dividend /IDCW
£t L1k i L in the following schemes, subject to availability of distributable surplus:
14 f‘:arﬁa]ﬂeﬂemnhn“ Ragansa Wil il Mil s e e e g R e e T .E" PRrs' o= LA s TR A e T L 1 L
18 Deberture Redemption Resere il Nil NIl | Scheme Name Investment Option Dividend/IDCW | Face Value |NAV Per Unit as on
16| Dabt Sarvice Caverags Ratio | Mot Applicable | Not Applicabia| Mot Appicable _ _ _ (Rs. per unit) | (Rs. per unit) | 20.10.2023 (Rs.) i
17| Interest Sarvice Coveraps Ralio i Mat &pplcable | Mot Applcable] Mot Applicable | Canara Robeco [ HE"[}L”BT Plan - IDCW - 10,00 05900
Motes: 1. The abowe Isan extract of the detailed format of quarteryhalf yearty financial resufs fled with the Stock Exchanges under Regulation 52 of the | Flexi Cap Fund (Payout/Reinvestment) Option p 3 ;
SEBI (Ligting Dbigatons and Disclegure Reguirements) Regulations, 2015, The Tul formal of the fmancial results for the quarter and half Year : {
ended Seplember 30, 2023 are avadable an the websile of the Campary (e, wewwsatnhausnglinance.com) and on e websibes of the Stock Direct Plan - 1DOMN
Exchanga (L. BSE- www.bsaindiacom). 2. For tha itéms mfemed in Regulabon 524} of the SEBI {Lisling Obligation and Disclosure (Pa DUtfREiI‘IVE‘ElTﬂ{'I‘It:I Option 3.81 10,00 75,3800
Ragquirements} Regulations, 2015, the pertinent disclosuras have baen mada ta tha BSE and also mada aveidable on the websita of tha Company | | Y : = {
[Le. werw satinhousingfinence.com). 3. The abave resulls have baen reviewad by the Audit Committee and epproved by tha Board of Direciors of [ R lar Plan - Maon
Salin I-!cu-u'qulr'am; Limited {'the Comgany’) & their meetings held on Ociober 23, 2023 gﬁﬂatr-il] "i}l:ll.E'ED HFE'I;]U a’[ Ra. g thl,?l |{|::I|-|j::[,||:||,l 0.06 10,00 15,0493
Place: Gurugram For Satin Housing Finance Limitad [ ; G; uration \Payou "Ir einvestment) Option {
Daled: Detober 23, 2023 Sdi- [Amit Sharma) Managing Director & CEQ, DIN Mo, 02050204 un Direct Plan - Monthiv IDCW
eh Y 0.06 10,00 17.0131
(Payout/Reinvestment) Option
- lar Plan - 1
Kar nata ka Ba n k Ltd IOO Canara them Regular Plan Monthly IDCW S T e
| Conservative (Payout/Reinvestment) Option
Your Family Bank, Across India. hsar o iary 34 | Hyhrid Fund |
i Direct Plan - Monthly IDCW —
Regd. & Head Office : Mahaveera Circle, Kankanady, Mangaluru - 575 002 (Payout/Reinvestment) Optian .10 10,00 15.7367
CIN : LB5110KA1924PLC001128, E-mail: investor.grievance@ktkbank.com AR o v —
[Website : www.karnatakabank.com Tel. No. 0824-2228222] | Canara Robeco | Reqular Plan - Monthly IDCW 0.65 10.00 875100
| Equity Hybrid {Payout/Reinvestment) Option
irect Plan - Monthly IDCW
CALL OPTION NOTICE ! 0.60 10,00 110.3100

In terms of the Information Memorandum dated 05.11.2018, the Rated, Unsecured, Redeemable, Mon-
Convertible, BASEL Hl compliant, Lower Tier 2 Subordinated Bonds in the nature of debentures of a face value of
Rs.1.00,000 each fully paid-up with marketable lot of one Bond, aggregating to Bs. 400 crores issued by the Bank
under Series V on a private placement basis, has a call option feature on the principal amount outstanding which it
may exercise after a minimum period of five years post allotment of the Bonds {i.e., from November 16, 2018),
subject to the prior approval of the Reserve Bank of India.

Accordingly, Notice is hereby given to the Bondholders that the Bank has decided to exercise the Call (ption on
the aforesaid bonds issued by the Bank under Series V beaning [SIN: INE614B08039 on the Call Option date i.e.,

November 16, 2023 subject to the prior approval of the Reserve Bank of India

As perterms of the Information Memorandum:

a. The principal amount together with the interest for the period from November 16, 2022 to November 15, 2023
will be paid on November 16, 2023, The Bonds will not carry any obligation upon exercise of Call Option,
However, the exercise of Call Option for repayment of the principal amount shall be subject to the prior
approval of Reserve Bank of India (RBI)

“Record Date™ for payment of principal amoumnt along with the annual interest due will be October 31, 2023.

¢. In case of the Bonds held in dematerialized form, redemption procesds will be paid to those Bondholders
whose name appears on the Register of Beneficial Owners given by the Depositories to the Bank as on the
record date fixed for the purpose of redemption. Mo action is required on the part of the Bondholder (s).

d. The paymentwill also be subject to the terms of the Information Memorandum of the said Bond Series.

e. The Bonds held inthe dematerialized form shall be taken as discharged on payment of the redemption amount
by the Bank on exercise of call option to the registered Bondholders whose names appears in the Register of
Bondholders on the Record Date. Such payment will be a legal discharge of the liability of the Bank towards
the Bondholders. On such payment being made, the Bank will inform NSDL/CDSL and accordingly, the
account of the Bondholders with NSDL/CDSL will be adjusted to such extent,

Date :25.10.2023
Place : Mangaluru

financi“. ep' .in

For The Karnataka Bank Lid.
Sham K.

Company Secretary & Compliance Officer

the dividend,/IDCW.

ex-dividend date.

financial/tax advisor,

Date: 2310-2023
Place: Mumbai

| (Payout/Reinvestment) Option |

Furﬁuant to payment of dividend/IDCW, the NAV of the IDEW uptinn of the EEhEITlEE
would fall to the extent of payout and statutory levy (if any).

Record Date for the purpose of distribution of dividend/|DCW is October 27, 2023, or the next business day if
the record date happens to be a non-business day. All unit holders, under the above mentioned Plan/Option,
whose names appear on the register of unit holders of the Scheme as on the record date, are eligible for

The Dividend/IDCW declared out of the Distributable Surplus of the above mentioned Schemes will be paid
net of tax deducted at source (TDS) as applicable, to thase unit holders whose names appear in the register
of unit holders as on the Record Date

Declaration of dividend/IDCW is subject to availability of distributable surplus on the record date/

In case the distributable surplus is less than the guantum of dividend/IDCW on the record date/ex-dividend
date, the entire available distributable surplus in the Scheme/plan will be declared as dividend/IDCW.

SEBI circular no. SEBI/HO/IMD/DF3,/CIR/P/2020/194 dated 5" October 2020 on review of Dividend option(s)/
Plani(s) in case of Mutual Fund Schemes shall be applicable for calculation of distributable surplus.

In view of individual nature of tax consequences, each investor is advised to consult his/her own professional

Unit holders are requested to visit www.canararobeco.com to claim their Unclaimed Redemption &
Dividend/IDCW amounts and follow the procedure prescribed therein.

For and on behalf of Canara Robeco Asset Management Company Ltd.
(Investment manager for Canara Robeco Mutual Fund)

sd/-
Authorised Signatory

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.
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length and tookwhatever came
myway, Shamiwould putit
afterwards. It’s been his
stubbornness to opt for
' hard lengths that’s
rewarded him even in the
shortest format of thegame.In
the IPL this year, more than
two-thirds of his 28 wickets
had come off in the powerplay,
where he’srelentless with ‘good
line and length’.

However, thediversityin his
arsenalwas called forin thelat-
ter spells as a 159-run stand
between Rachin Ravindra and
Daryl Mitchell gave newlifetoa
faltering Kiwi innings. The ball
had gotten softerand the pitch,
evenlessofanassist thanitwas
in the opening spell. Ravindra
had shown the temerityto play
him cross bat-
ted in the first

cramp them of room in the
death overs. It was what the
Indian bowlers seemed to be
missing in Pune. With Hardik
Pandya ruled out midway
through the innings, Rohit
Sharma would be forced to
extract more overs from
Shardul Thakur than usual.
Nine overs that costed India as
manyas 59 runs. Unlike Shami,
Shardul’s lengths across both
his different spells were far
more scattered, making him far
more predictable tobattersona
flat deck.

Suchaswhen Tanzid Hasan
Tamim flicked him offalength
ball over deep square leg,
Shardul would pitch the next
one further back. Something
the Bangladesh opener had

preempted as
he shimmied

spell and got ‘ down the track
away with it. to slam it over
Taking a hint, f mid-on for
Shami would another bound-
take him out of ". 1 ary. He’d per-
the equation off " F' haps seen the
another next one com-
attempt. This EHI-I':H:ET H‘:IHLD P ing as well. A
time though, slower-over-

shortening the INDIA 2023 pitched delivery
length and tak- - — he met with the

ing the pace off with a cutter.
Miscued straight to long off.
Come the death overs, he’d
pitch it up to clean house.
Mitchell Santner, who has a
particularly high backlift,stood
no chance of bringing the bat
down in time as Shami angled
in a yorker from round the
wicket touproot the off stump.
Matt Henry would lose his leg
stump off the next one. This
one, from the other side.
Pitched slightly back - full and
in the slot - it skidded before
crashing onto the stump. Even
Daryl Mitchell,who had batted
126 deliveries before, could
only toe end his bat as Shami
served him a full ball outside
the off stump.

New Zealand, who were
174/2 with 16 overs to be
played,could onlyadd 99 more
to their total as Shami and Co.
switched lengths further up to

full face of the bat from deep
inside his crease foranothersix.
Tohis credit,altering lengths s
what has helped Shardul get
that knack of picking wickets
against the run of play which
Dravid spoke of. However,with
just a single spell Shami has
offered India an alternative.

Question is, can they drop
the ‘team balance’ for it? It’s a
keyword that’s been thrown
around a lot over the past cou-
ple of years. It was used when
Ravichandran Ashwin was
opted for last year’s T20 World
Cup ahead of Yuzvendra Cha-
hal.Even before theirlast game,
the head coach had conceded
that his side felt less balanced
than they did at the beginning
of the competition. Can they
look beyond another seaming
all-rounder for a full-time
pacer? Given his only game of
the tournament,why not?

Coca-Cola India
posts robust Q2

SOFT DRINKS MAJOR The
Coca-Cola Companywitnessed
a "double-digit volume and
top-line growth"and highest
gains in value share over the
pastthreeyearsin the Septem-
ber quarter, said its chairman
and CEO James Quincey on
Tuesday.

The company generated 2.6
billion transactions in India in
the third quarter of 2023,
helped by affordable offerings
andincreasingits sales network
inthe farrural regions, Quincey
said in an earnings call.

"In India,we delivered dou-
ble-digit volume and top-line
growth, which resulted in the
highest value share gains over
the past three years. We are
winning in the market by gen-

erating 2.6 billion transactions
at affordable price points and
drivingavailability across rural
regions,"he said.

The Indian market also
contributed to the growth of
Coca Cola's overall growth
from the Asia Pacific region
and the emerging market.

In the June quarter, the
Coca-Cola Company's India
business was impacted due to
unseasonal rainfall during the
summersin the country,when
sales of fizz-based drinks are at
their peak. For its Bottling
Investments Group (BIG) -- an
in-house unit handlingits bot-
tling operationsin some coun-
tries -- India also drove its
global growth in the segment.

- PTI

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

IRAA CLOTHING PRIVATE LIMITED

OPERATING 1N MANUFACUTRING OF DENIM WEAR AT MUMEAI
[Under sub-requlation (1) of requizfion 364 of the Insclvency and Bankrupbzy Board of India
{Insalvancy Resalulion Process for Carparale Persons) Regulations, 2018]
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Date: 25° October, 2023
Flace: Navi Murmiai

RELEVANT PARTICULARS

MWame of the conporate debior along
with PAN! CIWLLP

| Address of the registerad ofiice

| URL of website
Details of paca whare majonty of
fixad assals are localed

Installed capacity of main
products! senices

Cuantity and vabue of main producls!
services soid in st financial vear
MWumber of employess! warkmen

of cradilors, relevant dates for subseguent
| Events of the procass are avaiiable alk

Efgibi#y f resolulion applicants under

sactan 25(2])h) of the Code is avadable at:

['.: Las! data for racaipl of expression of inlarssl

1.| Date of ssue of the pravisianal lisl of
praspactive resolulan apelicants

2| Las! date for submission of obscdlions
o provisional izl

5| Date of wsue of final list of
Progpective Resolution Applicanis

14| Date of ssue of Information Marmarandum,

evaluation matrix and reguest for resoluticn
| plans fo prospective resolufion appicants
9.| Last date for submission of resolution plans
6| Process emad id ta submit EQI

Note: The information mentioned herain (s based on the curent infarmation avaitable with the
Resolwion Professional a5 of now. Any addtonal information received by the Basolution
Professional wll be updated from ime-lo-ime fo persons making request for the same throogh
e ov the Emad 10 mentiansd agqainsl S¢ Mo, 8

Rasalition Professional of IRAA Clothing

Regd, Ho. IBBUIPA-001/IP-PO1368/2018-2019M12131)

Regd. Add: A501, Shanti Helghts, Plet Mo, 2,3.9, B0, Sector 11,
Koparkharing, Thane, Mavi Mumbsai, Maharashira- 400 7039
Correspondence Address: BG10, BSEL Tech Park, Seclor 3048,
Oppasite Vashl Railway Station, Vashl, Navl Mumial - 400703

| Maharashira, ndia, =1|:I154_jﬁ

- Maharashira, India, 401506

_' Cumendy here are no emploveesiworkmen

Further detals induding tast avallable fnancal
statements {with schedules) of two years, iisis

hitp:fszara comirunning-:ases. phg

12023
| 242023
| Daf22023

| 0aN22023

| 081112024

IRAA Clodhing Private Limited
AAJCS2E0ID

U171 20MH2005PTC 155068

Flat Mo, B-T73, Mear Camlin Maka
M.LO.C, Tarapur, Boisar, Palghar, Thane,

Mlp:iraacathing.com!
Plat Mo, B-T/3, Mear Camlin Naka
M.LD.C, Tarapur, Boisar, Palghar, Thane,

2000 pleces of denim gamments pes day
which includes cetting, stitching, and
packaging of products.

4000 piscesl day washing capacily,
Curanilly the company is aperatona
inder job work,

Revenue from operations was INR
31,49,41,000 &5 on 31" March 2022

Mail 1o irzaciothing drp@gnail.com

O 1A

Mad 1o iraacikthing. cirp@gmmail.com

Sdi-
Mr. Prashant Jain
Private Limitad
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